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CANTONMENT  BOARD 
 

2475. SHRI  KESHAV  PRASAD MAURYA:  
  

Will the Minister of DEFENCE    j{kk ea=h     
be pleased to state: 

 

(a)  the number of cantonment boards in the country along with the role of the 
representatives of people in the said boards; 
 

(b)  whether the Government is considering to nominate these representatives of 
people as Chairman of the cantonment board; and 
 

(c)  if so, the details thereof?  
 

                  
   A    N    S    W    E    R 

 

MINISTER OF DEFENCE                                            (SHRI MANOHAR PARRIKAR) 
     j{kk ea=h                 ¼Jh euksgj ijhZdj½ 
 
 
(a) There are 62 Cantonment Boards notified under the Cantonment Act, 
2006 in the country.  As per Section 12(9) of the Cantonments Act, 2006, the 
Member of Parliament and Member of Legislative Assembly representing 

constituencies which comprises wholly or partly the cantonment area, shall 
be special invitees for the meetings of the Board but without a right to vote. 

(b) & (c): No such proposal is under consideration of the Government. 
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